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Name. of the Statel C:D 
Un 'on Territory Ratio 

VI SOUTHERN REGION 
Andhra Pradesh . . 84.85 
Kamataka . . . 87.23 
Kerola . . . . 59-70 
Tamil Nadu . . . 100.42 
Pondichary . . . 54-96 
Lakshadwap . , . 17.58 

ALL INDIA . . . . 65.95 

ASTBHUJA PRASAD 
: Will the Mtnister of 

pleased to state : 
(a) whether the Government pro- 

pose to impow ban on ncw appoint- 
zxnis i n  the Government offices and 
banks; and 

(b) if w. the rca>ons t lierefor! 

T H E  MINISTER OF STATE I N  
THE MINISTRY OF FINAVCE 
(SHRI SHAX TARAM POTDUKHE): 
(a) There is no proposal to impose 
ban on new appointments in Govern- 
ment Officcs and Publ~c Sector Banks. 

(b) Does not -I me. ' 

[English J 2 5 7  
Re-opening of Bnncbes of Indndy 

vestment Centres 

to state : 
(a) the reasons for closure of thc 

overseas branches of the Indian 
Investment Cenue: 

(b) whether the Government propose 
to  re-open these branches; 

(c) if so, when; 
(dl if not, the reasons therefor; 
(e) whether the Government also 

propose t o  open the branches of the 
fadian Invcstmcnt Centre within the 
country; and 

(f) if so, the details thareofl 

THE MINISTER OF STATE IN  
THE MINISTRY OF FINANCE 
(SHRI RAMESHWAR THAKUR) : 
(a) The Indian Investment Centre's 
offices abroad were closed as part of a 
larger design to reduce bureaucratiza- 
tion and to provide integrated services 
to NRIs/investors. 

(b), (c) and (d) Such a proposal may 
be considered, if required for the 
successful implementation of the In- 
dustrial Policy of the Government. 

(e) and (f) There is no s ~ c h  proposal 
under coniideration of the Govern- 
ment. 

Rural Bnak 
.cI, 

251 8. SHRI HASSAN MOLLAH: 
Will the \l:nlst- . 
be pleaied to state : 

(a) uhether the Government propose 
to amalpmate all the regional rural 
banks in the country; 

(b) if so, the details thereof; and 
(c) if  not. the reasons therefor? 

THE i1INISTER OF STATE IN 
THE MIhISTRI' OF FINANCE 
(SHRI DALBIR SINGH) : (a) No, 
Sir. 

f b) Does not arise. 
( c )  Each Rrgicanal Rural Bank is a 

separstr I r p l  entity under the Regional 
Rural Brink', Act, 1976 and operates 
within the specified 1oa1 limits. The 
Government debif: 1.3 maintain the 
separate identit ~tnd duracter of such 
banks. > 5 t( 
Revamping of Elport Processing ZoPC - 

be pleased to state : 
(a) whether the lndian Institute of 

Foreign Trade has cdied for warn- 
ping the export processing zones to 
make free tmde zones an effective in- 
strument of export promotion as re- 
ported in the 'Economic Times of 
July 16, 1991 ; 




